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Mashinery for Seloction of Persennel
'Enspectors deajing with HOER.

T714¢. SHRI ¥, 8, MAHAJAN: Will
the Minister of RAILWAYS be
Ppleased to state:

(a) whether as per para 347 of
Awsrd of Mr. Justice G. S. Raja-
dbyaksha, Personnel [nspectors deal~
ing with Hours of Employment Regu.
lations are reguired to be chosen men
of special merit and well paid; and

(b) whether any machinery consis-
ting of Senior Personnel Inspectors in
highest grades as per above recom.
mendation has been set up on Railway
Divisions, for Railway Labour Tribu-
nal 1971 work and it so, the salient
features thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD, SHAFI QURESHI): (a) In
para 347 of his Award Mr. Justice
G. S Rajadhyaksha inter alia
observed that the Inspectors dealing
with Hours of Employment Regula-
tions on ex-B. N. Railway were fair-
ly well paid and that this was ag it
should be as the men chosen must be
of special merit and able to form
and express their opinions in col-
laboration with, and yet indepen-
dently of, the Traffic and other Ins-
pectors employed in the executive
branches.

(b) The Railway Labour Tribunal
1971 has yet to submit its recom-
mendations, The Railway Labour
Tribuna] 1869, however, inter alia,
reviewed the Hours of Employment
Regulations, Its recommendations
are under consideration of Govern-
ment,
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